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special assistance for implementing the
Phase I of Kalinadi Hydel Project. It
is proposed io provide an amount of
upto Rs, 11.89 crores during the year
1973-74 subject to the State’s share of
expendilure on power programmes for
the fourth plan being fully met.

Appointment of Group of lawyers to
give Lega} Aid to Poer

2203. SHRI G. Y. KRISHNAN: Will
the Minister of LAW, JUSTICE AND
COMPANY AFFAIRS be pleased to
ot-te whether Government propose to
appeint a group of lawyers belonging
{o the Backward Classes for giving
legal assistance to members of {hese
Cluss?s in different States?

THE MINISTER OF LAW, JUSTICE
AND COMPANY AFFAIRS (SHRI H.
R. GOKHALE): No, Sir.

Underground rapid Transit Service.
for Madras

2204, SHRI S, D. SOMASUNDARA-
RAM: Will the Minisler of RAIL~
WAYS be pleasedq to state whether
Government have taken any action to
speed up the survey works for under-
ground rapid transit service at Madraa
sp that the construction work for the
project may commence during the
Fifth Plap period itself?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MOHD. SHAFI QURESHI): The Rail-
ways’ Metropolitan Transport Project
(.ITP) Organisation Madras has com-
pleteq its traffic investigations based
on whatever data had been made
available by the State Governments
Traffic Cell. A preliminary report
dealing with the traffic situation and
i's solution has been submitted by the
MTP Organisation. The Report is now
under examination by the Ministry of
Railways (Railway Boardy angq will be
d.xscussed with the Planning Commis-
sion for deciding what further action

would be needed in the Fifth Plun
Periog.
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